Dak Register on 01/06/2017

( Column 1 to 6 are maintained by Ofiice of Registrar. Column 7 and 8 are maintained by concerned section

Diar

No.

2158
/201

2159
/201

2160
/201

2161
/201

2162
/201

2163
/201

2164

Date
of No./Name of
Recei| Document Received
pt
01/06
12017 NIL DATED 26.5.2017

2/CESTATIMAS/97-
08 VOL.II DATED
26.5.2017

01/06

12017 NIL

01/06

12017 NIL DATED 24.5.2017

RTI/P-
195/2017(10353)/14112/
R21776 DATED 27.5.17

01/06
12017

01/06 RTI/P-
/2017 195/10443/17/R21816

01/06 |CIC/SB/C/2016/000162/

Head)

Particulars

Source
of documents

UMA WEEKLY
SHANKAR DESPATCH
VERMA, ORDER
ASSTT. FROM 22/5
REGISTRAR [ TO 26/5/17

FORWARDIN
G OF
REPRESENT
ATION OF
SHRI G.
SHRIDHAR,
SPS

COMMUTED
LEAVE
SMT. ANITHA [24.5.17 AND
JAYAKUMAR, 24.5.2017
SPS AND
JOINING ON
25.5.2017

L. MANOHAR,
AR, CHENNAI

SHRI D.K. DELIVERY
SHARMA OF JUSTICE

COMPLAINT
DATED
27.5.17 FILED
SHRI R.K. JAIN IN CIC BY
SHRIR.K.

JAIN

REMINDER
FOR RTI
APPL. 12-
48/17

SHRI K.L. DAS, NOTICE OF

SH. R.K. JAIN

Secti
on
to

whic

h
sent

Com
puter
Cell

DR(

DR(

PA

DR(

AcC
tio

Nam | n

e

Ta
ke
n

Lin
k
File



/201

2165
/201

2166
/201

2167
/201

2168
/201

2169
/201

2170
/201

2171
/201

2172
/201

12017

01/06
12017

01/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

BJ

NIL DATED 29.5.2017

280/6/2017-CX 8A
DATED 24.5.2017

NIL DATED 19.5.2017

NSPL/INDTAX/17-
18/008

D-6(1)/WEEKLY
DISPATCH OF
ORDERS/2014 DATED
30/5/2017

D-6(1)/WEEKLY
DISPATCH/2014
DATED 30.5.2017

RTI/P-
195/10471/17/R21847
DATED 31.5.2017

RTI/P-
195/10468/17/R21846
DATED 31.5.2017

DY.
REGISTRAR,
CiC

SMT.

CHANDERKA

NTA, SPS

SHRI HARSH
VARDHAN,
SENIOR
ANALYST

CBEC LEGAL

CELL

SANTOSH
KUMAR
TIWARI,
ASSTT.
REGISTRAR,
CPIO

M/S NALWA
STEEL &
POWER

ASSTT.
REGISTRAR,
CHENNAI

ASSTT.
REGISTRAR,
CHENNAI

SHRI R.K. JAIN

SH. R.K. JAIN

HEARING
FOR 15.6.17
AT 2.00 PM

CCL FROM
12.6.17TO
23.6.17

O.A. NO.
1439/16
ANJANI VS
uUoOil

COMPLAINT
NO.
RTI(10253)-
CIC/14104
DATED
25.4.2017 OF
SHRIR.K.
JAIN

REQUEST
FOR
EXTENSION

OF TIME FOR

SUBMISSION
OF DEFECTS
DAIRY NO.
507122017

WEEKLY
DISPATCH
FOR WEEK
ENDING
12/5/2017

WEEKLY
DESPATCH
STATMENT
19.5.2017

REMINDER
FOR 12-
54/2017

REMINDER
FOR 12-
50/2017

A)

DR(

DR(
A)

CPI
O

Centr
al
Regi
stry

Com
puter
Cell

Com
puter
Cell

PA

PA



2173
/201

2174
/201

2175
/201

2176
/201

2177
/201

2178
/201

2179
/201

2180
/201

2181
/201

2182

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06

SH MUKESH
NIL DATED 30.5.2017 |GUPTA, AR,
CHANDIGARH

SHRI RAMESH
NIL DATED 25.5.2017 |NAIR, M(J),
MUMBAI

SHRI C.J.
NIL DATED 26.5.2017 MATHEW,
MEMBER (T)

SHRI L.
A-14(1)/SC- MANOHAR,
ST/CESTAT/CHE/2015 |ASSTT.
DATED 1.6.2017 REGISTRAR,

CHENNAI

SHRIM.V.

NIL DATED 1.6.17 RAVINDRAN

SMT.
SANGEETA
MALHOTRA,
CM

NIL DATED 1.6.17

SHRIR.
NIL DATED 1.6.17 RAVICHANDR
AN, MTS

SH. BINEESH

DEPUTY REGISTRAR KUMAR K.S.

DEPUTY
REGISTRAR,
MUMBAI

CESTAT/KVS/MUM/20
16 DATED 25.5.2017

1/CESTAT/BANG/IMM SANTOSH

SALARY

BILL OF
OUTSOURCI |DR(
NG STAFF A
FOR APRIL

2017

APPLICATIO

N FOR ONE

DAY DR(
MEDICAL A)
LEAVE

9.5.2017

CASUAL

LEAVE ON 2;“
29.5.2017

REPLY TO

THE LETTER DR(
DATED A)
30.5.2017

HPL ON DR(
2.6.17 A)
C.L FOR DR(

31.5.2017 A)

EXTENSION

OF LEAVE  DR(
TILL A)
10.6.2017

Application for

the post of DR(
Member (J), |A)
CESTAT

WRONG DOB
OF W/O SHRI
K.V.
SUVARNA,
DAFTRY
(RETD.),
MUMBAI

FORWARDIN DR(

DR(
A)



/201 /2017 .PROP. DATED

7

2183
/201

2184
/201

2185
/201

2186
/201

2187
/201

2188
/201

2189
/201

2190
/201

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

29.5.2017

19011/12/2016-AD.1C

DATED 29.5.2017

A.50050/84/2017-AD.1C

DATED 29.5.2017

A.27/22/2005-AD.1C
(CESTAT) DATED
25.5.2017

30020/1/2017-
AD(HINDI-4) DTD.
MAY 2017

NIL DATED 2.6.17

NIL DATED 2.6.17

NIL DATED 2.6.17

1(2)/CESTAT/BALBIR

CHAND/CHD-2015

KUMAR
TIWARI,
ASSTT.
REGISTRAR,
BANGALORE

UNDER
SECRETARY,
AD.1C,

UNDER
SECRETARY,
AD.1C,

UNDER
SECRETARY,
AD.1C,

DY.
DIRECTOR

SMT.
SANGEETA
MALHOTRA,
CM

SMT. SEEMA
SADANA, SPS

SHRI S.
GOPINATH

SH. MUKESH
GUPTA, AR,

CHANDIGARH

G OF A)
IMMOVABLE
PROPERTY
RETURN 2016
OF P.K.

NEELA

REDDY, SPS

REVISED
COMMUTED
LEAVE
APPICATION
INR/O
PRESIDENT,
CESTAT
24/4/17 TO
5/5/17

APPROVAL
OF DR(
ELECTRICIT A)
Y BILL

DR(

CONFIRMATI
ON OF DR(
SERVICE OF A)
MEMBERS
LETTER

FROM HINDI )DR(J
DEPTT.

E.L. FROM

5.6.17 TO 2;?(
30.6.17

E.L. FROM

8.6.17 TO 2;?(
16.6.2017

E.L. FROM

1.6.17 TO R)R(
15.6.17

REPRES.
REGARDING
SENIORITY  DR(
BY SHRI A)
BALBIR

CHAND, CM



2191
/201

2192
/201

2193
/201

2194
/201

2195
/201

2196
/201

2197
/201

2198
/201

02/06
12017

02/06
12017

02/06
12017

02/06
12017

02/06
12017

05/06
12017

05/06
/2017

06/06
12017

F.1/43(5)/2017-R-1I

C161403MPND DATED

21.4.2017

V-

16(01)/MISC/ADJDATE

D 30.5.17

893/2003/SEC.I11

DATED 1.6.17

NIL DATED 19.5.2017

XI-HC-50 DT 19.6.2017

NIL DATED 2.6.2017

SECTION
OFFICER,
UPSC

NICSI

ASSTT.
COMMISSION
ER, BAHROD

ASSTT..
REGISTRAR,
SUPREME
COURT

SHRIM.V.
RAVINDRAN
AND SHRI
DEVENDER
SINGH,
MEMBER

SH. AMEET K.
AGARWAL
CONSUL
(HONORARY)
OF THE

DEMOCRATIC

REPUBLIC OF
CONGO
MUMBAI
INDIA

HIGH COURT
JABALPUR
INDORE

SH.
DEVENDER
SINGH

RECRUITME
NT TO THE
POST OF
ASSTT.
REGISTRAR,
ADVT.

FINAL
SETTLEMEN
T OF A/CS
FOR THE
PROJECT OF
CESTAT

SERVICE OF
NOTICE OF
HEARING IN
E/692/2011(S
M)

C.A. NO.
7955-56 OF
2003

REQUEST
FOR
RELISTING
OF MATTERS

Contact details

Appeal
CEA/8/2017
against FO No.
A/53134/2016

Request for
forwarding of
the application

DR(

Com
puter
Cell

AR/S

DR(J

DR(

AR/
Excis

DR(



2199
/201

2200
/201

2201
/201

2202
/201

2203
/201

2204
/201

06/06
12017 NIL DATED 2.6.2017

06/06

12017 NIL DATED 5.6.2017

06/06
12017

06/06 CESTAT/MUM/RN/201
/2017 7 DT 02.6.2017

07/06

12017 NIL DATED 24.05.2017

07/06

12017 NIL DATED 16.05.2017

MEMBER(T)

SH. ASHOK
JINDAL,
HONBLE M (J)

HONBLE
JUSTICE DR.
SATISH
CHANDRA
PRESIDENT

HONBLE
JUSTICE DR.
SATISH
CHANDRA
PRESIDENT

SH. RAMESH
NAIR,
MEMBER (J)

SH. D. K.
SHARMA

CONCERNED
CITIZEN
GROUP OF
CORRUPTION
FREE INDIA

for the post of
Member in the
Petroleum and
Natural Gas
Regulatory
Board

Station Leave

from DR(
02.06.2017 eve A)
to 05.06.2017

Joining Report | DR(
on 05.06.2017 |A)

Revised Earned
Leave
application 12
days 22 may to
02 June

Permission to
visit Abroad
from 22.08 to
27.08.2017 and
03 days CL

Complaint of
corruption in
delivery of
Justice by Sh.
Ashok Jindal
M(J) CESTAT
Chandigarh

Malfeasance,
Misdeeds and
Delinquency
conducted by
Mr. D. N.
Panda M(J)
CESTAT
during his visit
to Chennai for
receiving
illegal
gratification

DR(
A)

DR(
A)

PA

PA



2205
/201

2206
/201

2207
/201

2208
/201

2209
/201

2210
/201

2211
/201

2212
/201

2213
/201

2214

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
/2017

07/06
12017

07/06 26/WITHDRAWAL/CE

CESTAT(EZB)/M(J)/PK
C/DISP/2016/3 DT

1.6.2017

ST/53120/14 DT

2.6.2017

NIL DATED 2.6.2017

11-177/CESTATI/CPIO-
ND/VPP/2016 DT

2.6.2017

DATED 31.5.2017

MS/SM/2017/CESTAT/

DT 1.6.2017

A-45(1)/MISC. -

AR/JUDICIAL
/CHE/2016 DT
24.05.2017

DATED 01.06.2017

DATED 06.06.2017

SH.P. K.
CHOUDHARY
M(Q)

SH. AMRESH
JAIN
AUTHORISED
REPRESENTA
TIVE

SH. B.

RAVICHANDR

AN M(T)

CPIO

SH. M. M.
DAMODHAR
M(T)

SPS TO M(J)
SH. RAMESH
NAIR

ASST.
REGISTRAR
CHENNAI

SPSSHS. C.
DAS

SH.D. N
PANDA
MEMBER (J)

DY.

and benefits.

Information
reg. reserved
orders as on
01.06.2017

Written
Submission in
Addition to
oral
submissions
made on
1.6.2017 in A.
No.
ST/53120/2014

Information
reg. reserved
orders as on
01.06.2017

Information
sought under
RTI Act 2005

Information
reg. reserved
orders for May
2017

Information
reg. reserved
orders as on
01.06.2017

CESTAT
Chennai

Monthly report
on orders
unloaded in
CESTAT
Websit

Tour to Delhi

Withdrawal of

Ms.
Anit
ha
Jaya
kuma

PA

PA

DR(J

reser
ved
orde
rs

RTI

reser
ved
orde
rs

reser
ved
orde

Me
mbe
rs
tour



/201

2215
/201

2216
/201

2217
/201

2218
/201

2219
/201

2220
/201

2221
/201

2222
/201

2223
/201

2224
/201

2225
/201

2226
/201

12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06

STAT/KOL/2016
DATED 26.05.2017

17/WEEKLY ORDER
ISSUED/CESTAT/CAL/
13 DT 26.05.2017

NIL

NIL

CESTAT/MUM/STAT(
R)/2017DT 1.6.2017

DATED 06.06.2017

NIL

NIL

17(1)/MS/ICESTAT/ALD

/2017 /2015-16 DT 1.6.2017

CESTAT/AHD/DISPOS

07/06 AL

12017

07/06
12017

07/06
/2017

07/06
12017

STATEMENT/06/2016
DT 31.05.17

DATED 02.06.2017

[N

G-
10(1)/BUDGET/CESTA

REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

SH. V.
PADMANABH
AN M(T)

SH.P. K.
CHOUDHARY
M()

SPSTO SH. D.

N. PANDA M(J)

SPS TO SH.
RAJU M(T)

SH. ASHOK K.
ARYA M(T)

SH.
DEVENDER
SINGH
MEMBER(T)

ASST.
REGISTRAR
ALLAHABAD

ASST.
REGISTRAR

AHMADABAD

ASST.
REGISTRAR

AHMADABAD

SH. ANIL G.

SHAKKARWA

R, M (T)

ASST.
REGISTRAR

Appeals under
NLP

Weekly
Dispatch
Report

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
statement for
m/o may 2017

Bench wise
disposal of
cases during
m/o may 2017

Disposal
Statement of
CESTAT Ahd

Weekly
Dispatch order
report of
Judicial orders

Certificate in
form 16 for
income tax
purpose

Allocation of
Funds FY

)

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Acco
unt
Secti
on

Acco
unt



2227
/201

2228
/201

2229
/201

2230
/201

2231
/201

2232
/201

2233
/201

2234
/201

2235

T/CHE/2016 DT 5 JUNE |CHENNAI
2017
07705 3(6)MISCIUDLICESTA ASST.
o TICHDI2017 DT REGISTRAR
24.05.2017 CHANDIGARH
07/06 7(STAT)CESTAT/CAL/ PY:
/2017 06 DT 1.6.2017 REGISTRAR
6. KOLKATA
07/06 (CESTAT/MUM/STAT/2 QEZTI'STR AR
2017 016/407 DT 5.6.2017 =151 %
07/06 01/CESTAT/BANG/KR ASST.
/2017 DT 01.06.2017 REGISTRAR
.06. BANGALORE
07/06 01/CESTAT/BANG/KR ASST.
/2017 DT 31.05.2017 REGISTRAR
05. BANGALORE
SH. K. K.
07106 |, AGARWAL
12017 RETD
MEMBER
DY.
%23 DATED 26.05.2017  REGISTRAR
KOLKATA
47705 A-32013/1/2016- UNDER
2 AD.IC(CESTAT) SECRETARY,
DATED 31.5.2017 AD.1C,
07/06 38/CESTAT/HYD/APA |ASST.

2017-18

CRM-M-41219
of 2012
(O&M) Vinay
Kumar Vs.
Intelligence
Officer, DORI

Monthly
statement of
institution
disposal and
pendency

Submission of
statement of
disposal for
month of May
2017

Pendency
statement for
m/o may 2017

Forwarding of
medical re
imbursement
bill

Revision of
Pension

Implementatio
n of Govt
Decision on the
recommendatio
n of the 7th
CPC

PROMOTION
OF COURT
MASTER TO
THE POST OF
ASST.
REGISTRAR

Forwarding of

Secti
on

Tech
nical

Offic
er

Tech
nical

Offic
er

Tech
nical

Offic
er

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(



/201

2236
/201

2237
/201

2238
/201

2239
/201

2240
/201

2241
/201

2242
/201

2243
/201

2244
/201

2245
/201

12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
12017

07/06
/2017

07/06
12017

R/16 DT 1.6.2017

04/CESTAT/HYD/PF/M
VR/17 DT 1.6.2017

A-14(1)/SC-
ST/CESTAT/CHE/2015
DT 1.6.207

230/CESTAT/CHENNA
1/2010 DT 30.05.2017

DATED 29.05.2017

A-24(1)/LEAVE
FILE/LM-AR/CHE/2014
DT 5.6.217

9(11)/CAL/CEGAT/98
PART I DT 2.6.2017

37(1)/OURSOURCE/GR
OUP C/CESTAT/ALLD-
2016 DT 02.06.2017

[N

9(I1)/CALICEGAT/98
PART Il DT 2.06.2017

9(I1)/CAL/CEGAT/98-
PART Il GROUP C

REGISTRAR
HYDERABAD

ASST.
REGISTRAR
HYDERABAD

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
CHENNAI

SH. M. V.
RAVINDRAN
M(@)

ASST.
REGISTRAR
CHENNAI

SH.P. K.
CHOUDHARY
M(Q)

ASST.
REGISTRAR
ALLAHABAD

MS. BHANU
MEHTA PA

SH.P. K.
CHOUDHARY
M()

SH. P. K.
CHOUDHARY

APAR inr/o
Sh.N. Raja
SPS and Smt.
Vanam Jaysree
Steno I

Forwarding of
HPL
application in
r/o SH. M. V.
Ravindran
M(J)

explaination
regarding
NCSC

approval of
auction of
office car and
to hire vehicle
in place of
condemned
vehicle

Joining Report

Forwarding
Joining report
of Sh. L.
Manohar AR

Forwarding of
APAR inr/o
Sh.T.K.
Sarkar DR

Submission of
proof of salary

03 days EL
from 07.06 to
09.06

Forwarding of
ACRs for 05
officials

Forwarding of
APAR inr/o

A)

DR(
A)



2246
/201

2247
/201

2248
/201

2249
/201

2250
/201

2251
/201

2252
/201

2253
/201

2254
/201

2255
/201
7

MTS DT 2.06.2017

07/06 CESTAT/AHD/PER/61/

/2017 2016 DT 31.05.2017

08/06 01/CESTAT/BANG/JUD

/2017 L DT 02.06.2017

A-24(1)/LEAVE
08/06 FILE/LM-

/2017 AR//CHE/2014 DATED

05.06.2017

08/06 CESTAT/AHD/ESTT/09

/2017 /2016 DT 01.06.17

08/06 1
12017

08/06

12007 |51 50017

08/06 FAA ORDER NO.
/2017 21/2017

08/06 1
12017

08/06
12017

08/06
12017 DATED 30.05.2017

36(1)/MISC./JUDICIAL/
CESTAT/ALLD/2016

M(J)

ASST.
REGISTRAR
AHMADABAD

ASST.
REGISTRAR
BANGALORE

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
AHMEDABAD

SH. RAKESH
KUMAR MTS

ASST.
REGISTRAR
ALLAHABAD

CPIO

SH. M. M.
DAMODHAR
MEMBER (T)

ASST.
REGISTRAR
CHANDIGARH

SH. M. V.
RAVINDRAN
AND SH.
DEVENDER

Group C staff

Relieving order

in r/o Sh.
Ashok Kumar
MTS

Uploading of
orders
CESTAT
Bglore

Forwarding
Joining Report
of ShL
Manohar

MPR in r/o Sh.
Ravi Shankar
Mishra
Programmer

02 days EL

w.e.f. 06.06.17
to 07.06.2017

Forwarding list

of decided
cases
represented by
Lakshmikumar
an & Sridharan
Law Firm

Compliance of
FAAs
Direction

Regarding
drafting of
Orders

Report in term
of Circular F.
No.
01/04/Circular/
CESTAT/2014
dt 23.11.216

Note regarding
relisting of
Appeal

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

PA

PA

Judl



2256
/201

2257
/201

2258
/201

2259
/201

2260
/201

2261
/201

2262
/201

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

RTI/P-
819/9473/15/R21874
DATED 06.06.2017

33/CESTAT/BANG/OSP
DT 5.6.2017

A-26.16/2/2010-
AD1C(CESTAT) DT
5.6.2017

G-
18(3)/MISC.CASH/CES
TAT/CHE/2016 DT
6.6.217

19011/12/2016-AD1C
(CESTAT) DT 5.06.2017

SINGH

SH. S. K.
MOHANTY
M(Q)

SH. R.K JAIN

ASST.
REGISTRAR
BANGALORE

US AD1C

ASST.
REGISTRAR
CHENNAI

US AD1C

AIR INDIA

Information
reg. reserved
orders as on
01.06.2017

Rejoinder to
reply dated
21.04.2017 of
Sh. V. P.
Pandey, CP1O
& AR and
reply to
explanation of
Sh. A. Mohan
Kumar
Registrar in
CIC/SB/C/201
6/000166-BJ

Monthly
statement of
payment of
outsourced
staff

CAT case No.
1439/2015
filed by Smt.
Anjani, HT vs.
UOI before
CAT Pr. Bench
New Delhi

Creation of
NTRP Portal
for CESTAT
Chennai

Earned Leave
application in
r/o Justice Dr.
Satish Chandra
President
CESTAT

Air Tickets in
r/o Sh. Anil G.
Sakkarwar
M(T) travel

PA

DR(

DR(

DR(
A)

DR(
A)

DR(
A)

reser
ved
orde



2263
/201

2264
/201
p

2265
/201
7

2266
/201
7

2267
/201

2268
/201

2269
/201

2270
/201

2271
/201

2272
/201
7

date 28.5.2017

Ticketinr/o
Sh. Bineesh
08/06 |, AIRINDIA  Kumarks. PR
/2017 A)
travel date
18.05.2017
Air Tickets in
08/06 r/o Sh. V. DR(
/2017 1 AIR INDIA Padmanabhan |A)
M(T)
08/06 (04/CESTAT/HYD/PFIA ASST- Forwarding of 1
12017 KR/16 DT 2.6.217 REGISTRAR intimation of A)
o HYDERABAD |SSC exam
Permission to
SH. M. M. 8
08/06 leave station  DR(
/2017 ! I\D/I?'P;I ODHAR letter dated A)
5.6.2017
01 day RH on
08/06 1 SH. ASHOK K. 2306.2017 and DR(
/2017 ARYA M(T) CLon 22.6.217 A)
and 28.06.2017
G- . Acco
08/06 10(1)/BUDGET/CESTA ASST: Allocation of |,
/2017 T/CHE/2016 DT REGISTRAR Funds FY Secti
CHENNAI 2017-18
6.6.2017 on
LTC to visit
Srinagar in lieu Acco
08/06 SH. ASHOK K. unt
12017 DATED 07.06.2017 ARYA M(T) of Hometown Secti
LTC advance on
35000/-
08/06 MS. SULEKHA regarding form ﬁ‘r?tco
DATED 07.06.2017 BEEVIC.S. M 16 for filing .
/2017 Secti
Q) ITR
on
08105 SH.ANILG. |Certificate in ﬁrftco
12017 DATED 05.06.2017 SHAKKARWA [form 16 for Secti
R, M (T) ITR
on
08/06 3(6)MISCJUDL/CESTA ASST. :ﬁ:carll
REGISTRAR Monthly report .
/2017 |T/CHD/2017 DT 2.6.217 CHANDIGARH Offic

er



2273
/201

2274
/201

2275
/201

2276
/201

2277
/201

2278
/201

2279
/201

2280
/201

2281
/201

2282
/201

2283
/201

2284
/201

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

08/06
12017

21/CESTAT/HYD/M-
STAT/15 DT 5.6.2017

[N

DISPOSAL/CHD/M(J)
DT 06 JUNE 2017

[N

D-6(1)/WEEKLY
DISPATCH OF
ORDERS/2014 DT
5.6.2017

[N

D-6(1)WEEKLY
DISPATCH OF

ASST.
REGISTRAR

HYDERABAD

SH.
DEVENDER
SINGH

MEMBER(T)

SH. ASHOK

JUNDAL, M (J)

SH.
DEVENDER
SINGH

MEMBER(T)

SH. ASHOK

JUNDAL, M (J)

SH. ASHOK
JUNDAL,

HONBLE M (J)

SH. M. M.
DAMODHAR
M(T)

MS. SULEKHA

BEEVIC.S. M
()
SH.C.J.

MATHEW
M(T)

ASST.
REGISTRAR
CHENNAI

DY.
REGISTRAR
KOLKATA

ASST.
REGISTRAR

Monthly
statement for
m/o May 2017

Information
reg. reserved
orders as on
01.06.2017

Disposal with
Sh. Anil G.
Sakkarwar for
information of
President

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Weekly
Dispatch
statement

Weekly report
as per circular
dated
07.12.2005

Weekly
dispatch

PA

Com
puter
Cell

Com
puter
Cell

DR(
A)

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter

reser
ved
orde



2285
/201

2286
/201

2287
/201

2288
/201

2289
/201

2290
/201

2291
/201

2292
/201

2293
/201

2294
/201

ORDERS/2014 DT

5.6.2017

08/06
12017

08/06
12017

08/06 1
12017

08/06 1
12017

08/06 1
12017

09/06

12017 o 6 2017

09/06
12017

DATED 05.06.2017

09/06 CESTAT/MUM/RN/201
/2017 7/404 DT 2.6.2017

09/06
12017

DATED 09.06.2017

09/06

12017 1

S2/174/2017-
CCO(ADMN)-PT. I DT

CHENNAI

SPS MS. P.K.
NEELA
REDDY

SPS SH. N.
RAJA

statement

Uploading of
orders
CESTAT
Bglore

Forwarding of
Disposal
statement and
information
regarding
reserved orders
for May 2017

MS. ARCHANA Disposal

WADHWA, M
V)
SH. B.

RAVICHANDR

AN M(T)

SH. S. K.
MOHANTY
M()

CCOF
CUSTOMS

SPS TO M(T)
SH. C. J.
MATHEW

SH RAMESH
NAIR M(J)

SH. V.
PADMANABH
AN M(T)
CHETAN
THAKRAL
STENO 11l

Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Disposal
Statement for
M/o May 2017

Relieving
ORder

01 day EL on
14.06.2017 in
r/o Sh. C. J.

Mathew M(T)

visit abroad
from 22.08 to
27.08.2017
required
performa and
leave
application

Station leave
permission

01 day CL on
12.06.2017

Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

DR(
A)

DR(
A)

DR(
A)

DR(
A)



2295
/201

2296
/201

2297
/201

2298
/201

2299
/201

2300
/201

2301
/201

2302
/201

2303
/201

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

C.18011/1/2017-
AD1C(CESTAT) DT
5.6.2017

2(13)/CESTAT/MTS/CH
D/2016 DT 5.6.2017

2(59)/CESTAT/PHOTO
COPYMACHINE/CHD-
2016 DT 5.6.2017

34/PERSN./CEGATI/CA
L/2000 DT 6.6.2017

59/PERSN/CESTAT/KO
L/2015 DT 6.6.2017

35/0UTSOURCING/CE
STAT/KOL/08 DT
1.6.2017

US AD1C

MS. SWAPNA
A. NAIR HC

MS. RANJU
MADHRA SPS

SH. ASHOK
JINDAL,
HONBLE M (J)

ASST.
REGISTRAR
CHANDIGARH

ASST.
REGISTRAR
CHANDIGARH

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

Engagement of
ASG in O.A.
No.
060/00320/201
7 before CAT
Chandigarh

EL for
12.06.2017 to
13.06.2017

EL from 13.06
t0 16.06.2017

Note regarding
electricity
payment made
by Sh. Sanjeev
Jain owner of
the premises

Approval for
engaging
outsourcing
staff for further
one year 2017-
18

For purchase of

one more New
Photocopy
Machine

forwarding
leave
application
submitted by
Sh. S. K.
Verma AR

CGEGIS of Sh.
H. K. Thakur,
M(T) (Retd.)

monthly
statement of
payment made
by the agency
to the
outsourced

DR(

DR(
A)

DR(
A)

DR(

DR(
A)



2304
/201

2305
/201

2306
/201

2307
/201

2308
/201

2309
/201

2310
/201

2311
/201

2312
/201

2313
/201

2314

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06
12017

09/06

37(1)/OURSOURCE/GR |ASST.

OUP C/CESTAT/ALLD- REGISTRAR
2016 DT 2.06.2017 ALLAHABAD
CESTAT/MUM/ACR/20 P
13/ DT 6.6.2017 REGISTRAR
6. MUMBAI
CESTAT/MUM/ACR/20 P
13 DT 6.6.2017 REGISTRAR
5. MUMBAI
CESTAT/OUT DY.
SOURCE/MUM/2017  REGISTRAR
DT 5.6.2017 MUMBAI
SH. L.
. MANOHAR,
AR, CESTAT,
CHENNAI
A-24(1)/LEAVE ASST.
FILE/LM-AR/CHE/2014 REGISTRAR
DT 9.6.2017 CHENNAI
SH. C. 1.
DATED 08.06.2017  MATHEW
M(T)
1/M(J)(SBCS)/RO-
STATEMTENT/CESTA g'ESE\S/lIJ'éESKaA
TICHENNAI/2017DT 3.
5.6.2017
ASST.
1 REGISTRAR
CHENNAI
CESTAT/MUM/STAT/2 ASST.
016 DT 5.6.2017 REGISTRAR
6. MUMBAI

DATED 07.06.2017

staff

Submission of
proof of salery
payment to
outsourced
staff

Presenting
APAR/ACRs
of staff for
reporting

Presenting
APAR/ACRs
of staff for
reviewing

Compliance of
Circular dated
26.9.2016

02 days EL
w.e.f. 07.06.17
to 08.06.17

Forwarding
joining report
of SH. L.
Manohar AR

Permission for
pronouncement
of orders

Information
reg. reserved
orders as on
01.06.2017

statement
showing cases
pending
appeals for the
m/o May 2017

Submission of
statement of
disposal for the
m/o may 2017

DR(

DR(
A)

DR(
A)

DR(
A)

PA

PA

Tech
nical

Offic
er

Tech
nical

Offic
er

MS. SULEKHA regarding form Acco

judl

reser
ved
orde
rs



/201

2315
/201

2316
/201

2317
/201

2318
/201

2319
/201

2320
/201

2321
/201

2322
/201

2323
/201

2324
/201

2325
/201

12017

09/06
12017

DATED 6.6.2017

09/06 01/CESTAT/BANG/JUD
/2017 L DT 02.06.2017

09/06
12017

[N

09/06 01/CESTAT/BANG/-
/2017 ORDERS DT 2.06.2017

17/WEEKLY ORDER
ISSUED/CESTAT/CAL/
13 DT 02.06.2017

09/06
12017

09/06
12017

12/06
12017

12/06 APPLICATION FOR

/2017 LEAVE

12/06
/2017

JOINING REPORT

12/06
/2017

JOINING REPORT

12/06 |F.NO.

26/WITHDRAWAL/CE
STAT/KOL/2016
DATED 02.06.2017

F.NO. A-14(1)/SC-
ST/CESTAT/CHE/205
DT 12.06.17

BEEVIC.S. M
Q)

SPS TO M(T)
SH. RAJU

ASST.
REGISTRAR

BANGALORE

SH. S. S. GARG

M(J)

ASST.
REGISTRAR

BANGALORE

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

ASST.
REGISTRAR
CHENNAI

SH. SURAJ
SINGH. MTD

SH. K.K.

16 for ITR

Disposal
Statement for
M/o May 2017
in r/o Sh. Raju
M(T)
Uploading of
orders

CESTAT
Bglore

Disposal
Statement for
M/o May 2017

Weekly
statement for
dispatch of
orders

Weekly
Dispatch
Report as per
Circular date
28.7.2017

Withdrawal of
Appeals under
NLP

Request for

translated copy

of rejoinder

EL Application

From
13.06.2017 to
16.6.2017

6.6.17 to

SHARMA, MTS 9.06.17

SH. SUNIL
KUMAR, TO

ASSISTANT

/2017 33/CESTAT/BANG/OSP REGISTRAR

31.05.17 to
09.06.17

Monthly
statement of

unt
Secti
on

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell

DR(J
)

DR(
A)

DR(
A)

DR(



2326
/201

2327
/201

2328
/201
7

2329
/201
7

2330
/201
7

2331
/201
/

2332
/201
7

2333
/201
7

2334
/201
7

2335
/201
7

2336
/201
7

2337

DT 05.06.17 CESTAT

BANGLAORE
SH. ASHOK
12/06 JINDAL, M (J),
j2017 NIEDATED 09.06.17 " fepeT AT cHAN
DIGARH
SMT.
12/06 APPLIATION FOR
CHANDRKAN
/2017 WITHDRAWAL GPF " (o
1206 F-NO. ASSISTANT
15017 UCESTAT/BANG/PKM REGISTRAR,
DT 08.06.17 BANGLAORE
1o/06 |F-NO. A-12026/08/2017- [SH, S.
15017 AD-IC(CESTAT) DT BHOWMICK,
08.06.17 us
12/06 12016/1/2017-HINDI 4 |SH. ANAND
/2017 DOR KUMAR
12/06 30012/2/2017- SH. ANAND
/2017 HINDI4DRO KUMAR
12/06 1101/1/2017AD (HINDI- SH. ANANAND
12017 |4) KUMAR
12/06 |11011/1/2017-AD ANANAD
/2017 (HINDI -4) KUMAR
SH. PW
NO. MDRT-
12/06 GORAKH,REGI
19017 WO9DKV/PER/A10 DT | o oo
08.06.17 N
SH.P.S.
/122(;(1’? DATED 08.06.2017  PRUTHI,
CHANDIGARH
£ NO SH. KRIPA
12/06 | cEsTAT/HYD/IDKS/ SHANKER AR,
12017 167152 DT 06.06 CESTAT,
e HYDBAD
12/06 |F.NO. SH. KRIPA

payment to
outsourced

Station leave
permission
09.0617

Permanent
absorption Sh.
Pankaj Kumar
Malick

Filling up of
the post M (T)

M/o Finance,
D/o Reveneue

M/o Finance,
D/o Revenue

M/o
Finance,D/o
Reveneue

M/oFinance,
D/o Revenue

Relieving of
Sh. D.K.
Verma, Section
Officer

Confirmation
as Member

Fwd of service
book Sh. D.K.
Swamy, SPS

Fwd ofhlf pay

/201 /2017 04/CESTAT/HYD/PF/M [SHANKER, AR, |leave in r/o

DR(

Acco
unt
Secti
on

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(

DR(
A)



2338
/201

2339
/201

2340
/201

2341
/201

2342
/201

2343
/201

2344
/201

2345
/201

2346
/201

2347
/201

2348
/201

2349

VR/151 DT08.06.17 HYBAD

12105 SH. MUKESH
NIL DATED 09.06.17 |GUPTA. AR,
12017
CHD
Lo/og 38(LJACR SHRK.
12190 CORRSICESTAT/ALD/ SHUKLA, AR
2016 ALD
12/06 SH. BALBIR
ooty NIL DATED 08.06.2017 v, 0%
12/06 CESTAT/AHD/PER/S6/ - U-S:
/2017 12015 DT 08.06.17 VERMA.AR,
-06. AHMEDABAD
12/06 F-NO. \S/TS-\I;\l/APRAKA
CESTAT/MUM/ADMN
2017 525 A SH. DR,
06. MUMBAI
12/06 2(13)/CESTAT/MTS/CH éﬁ'P'\T"XKASRH
/2017 DI2016 DT08.06.17 | Cprat T

F.NO. A-24(1) LEAVE |SH. L.

/122(4(1)3 FILE/LM-AR/CHE/2014 MANOHAR,
DT09.06.17 AR, CHENNAI

SH. L.

12/06 A-24(1)/LEAVE MANOHAR,

/2017 [FILE/M-AR/CHE/2014 AR, CESTAT,
CHENNAI
SH. R.

12/06 RAVICHANDR

/5017 PATED 12062017 1=
CESTAT

12/06 SH. RANAJI

/5017 LEAVE APPLICATION 2 v\ ire
SH.

/122(4(1)3 JOINING REPORT MOHINDER
SINGH, DR

12/06 LEAVE APPLICATION SH. ANIL

Sh.M.V.
Ravindran . M

()

Eelectricity
bills

Fwd APAR
Smt
Kamala,SPS

Disobedience
of the Registrar
by the AO

Medicalexamin
ation report Sh.
Abhishek
Sharma, Steno-
Il

Request for Sh.
D.K.
Vrma,AR,
Mumbai

Salary bill of
outsourcing
staff May 17
Fwd joining
report Sh. L.
Manohar, AR

Fwd EL appln
of Sh. L.
Manohar AR

Extension of
leave

Leave Appin

Joining report
24.05.17 to
09.06.17

Half day CL



/201

2350
/201

2351
/201

2352
/201

2353
/201

2354
/201

2355
/201

2356
/201

2357
/201

2358
/201

2359
/201

2360
/201

2361
/201

12017

12/06
12017

12/06
12017

12/06
12017

12/06
12017

12/06
12017

12/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
/2017

13/06
/2017

NO.S.C (CIVIL) SPL
S.12781/72/2383 2017

DATE 07.06.2017

3(6)
MISC/JUDL/CESTAT/C
HD/2017 DT 07.06.17

SINGLE MEMBER
BENCH

PJJ/2017 DT 07.06.17

DATED 10.06.2017

NIL DATED 06.06.2017

NIL DATED 15.05.2017

R/2015 DT 7.5.2017

NIL DATED 05.05.2017

NIL DATED 12.06.17

E.1101/1/2017
AD(HINDI-4) DT
02.06.2017

KUMAR, MTS

I/C DEPUTY
REGISTRAR

SH. KRIPA
SHANKAR,
AR, HYBD

SH. MUKESH
GUPTA, AR,
CHD

TO

SH.PJ.
JOSEPH,
SPS,MUM

SH. S.S.
DABAS,
ADVOCATE

SH.D. N
PANDA
MEMBER (J)

SH.D. N
PANDA
MEMBER (J)

SH. RAJU M(T)

SH.D. N
PANDA
MEMBER (J)

SH. M. V.
RAVINDRAN
M()

UP NIDESHAK
(RAJBHASHA)

Suprem Court
SLP (Civil)
No. 14916

Registration of
cross objection

Transfer of
Appeal No.
ST/3370/2012

Weekly
Statment

Uploading of
orders

Request for
photo copies of
appeal

Tour to delhi
during the
week
commencing
from
12.06.2017

Joining Report

01 day CL on
09 May 2017

01 day RH on
9.5.2017

Joining Report

Vitta
Mantralaya ke

A)

DR(J

N

DR(J

DR(J

N

Com
puter
Cell

Com
puter
Cell

AR/
Excis

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

antargat rajasva A)

Vyaya avam



2362
/201

2363
/201

2364
/201

2365
/201

2366
/201

2367
/201

2368
/201

2369
/201

2370
/201

2371

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06

D.O. NO.
DIT(INFRA.)/U-
I/MISC.-1/2017-18(PT.
FILE) DT 5.6.2017

NIL DATED 9.6.2017

D.O. LETTER DTD
9.6.2017

NIL DATED 9.6.2017

A-
28(1)/CESTAT/ACR/20
06 VOL 11 DT 6.6.2017

CESTAT/AHD/ESTT/34
/2013 VOL 11 DT
05.06.17

2(13)/CESTAT/MTS/CH
D/2016 DT 7.6.2017

A-14(1)/SC-
ST/CESTAT/CHE/2015
DT 9.6.2017

NIL DATED 12.6.2017

8/24/2016-DRT DT 5

SH. SUSHIL
CHANDRA

CHAIRMAN
CBDT

SH. ASHOK
JINDAL,

HONBLE M (J)

SH.D. N
PANDA
MEMBER (J)

SH.D. N
PANDA
MEMBER (J)

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR

AHMADABAD

ASST.
REGISTRAR

CHANDIGARH

ASST.
REGISTRAR
CHENNAI

SH. ASHOK

KUMAR MTS

V.V.V.S.

nivesh aur lok
parisampatti
prabandhan
vibhagon tatha
bharat ke ...

Request for
allotment of
office space to
CESTAT in
C.R. Building
Chandigarh

Station Leave

regarding
computerizatio
n of CESTAT
Mumbai

Confidential

Regarding
APAR form in
r/o Sh. B. S.
Lakshmi UDC

statement of
payment of
wages to
outsourced
staff for m/o
may 2017

Monthly
statement of
payment for
m/o 2017

Request for
translated copy
of rejoinder
dated 4.9.2017

regarding
change in duty
of Chowkidar

Filling up of

DR(
A)

DR(

DR(



/201 /2017 JUNE 2017

7

2372
/201

2373
/201

2374
/201

2375
/201

2376
/201
;

2377
/201
7

2378
/201
7

2379
/201

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
/2017

13/06
12017

13/06
/2017

CESTAT/AHD/NEW
OFFICE
PREMISES/06/2016 DT
7.6.2017

NIL DATED 09.06.2017

NIL DATED 13.06.2017

NIL DATED 08.06.2017

KHARAYAT,U the post of A)

SDRT

ASST.
REGISTRAR

AHMEDABAD

SH.D. N
PANDA
MEMBER (J)

SH.C.J.
MATHEW
M(T)

SH. BALBIR
CHAND,CM

SH. SAKAL

DEO SHAH CM

SH. V. P.
CHUGH CM

SH.
RAMKUMAR
MTS

SH. RAMESH
NAIR M(J)

Recovery
officer in Debts
recovery
Tribunal Pune

forwarding of
details of
projected
expenditure for
partition and
allied work
given by R&B
Division, Govt.
Of Gujarat and
expenditure of
purchase of
furniture office
items

regarding
permissionto  DR(
go chennaion A)
17.06.2017

Permission to

go abroad letter DR(
addressedto  |A)
US Adi1C

Disobedience

of the Orders

of the Registrar DR(
by the acconts |A)

DR(

officer/DDO

CESTAT

EL 19.6.17 to

216201703 PRI
A)

days

EL 03 days

14.06.2017 to 2;?(

16.06.2017

0l day CLon |DR(
09.06.2017 A)

0l day CLon DR(
13.06.2017 A)



2380
/201

2381
/201

2382
/201

2383
/201

2384
/201

2385
/201

2386
/201

2387
/201

2388
/201

2389
/201

2390
/201

2391

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

13/06
12017

[N

RTI/P-
195/9919/16/R21883
DATED 10.06.2017

14/06
12017

15/06
12017

[N

A-15/RETIREMENT-
MISC./CHE/2016 DT
1306.2017

15/06
/2017

15/06

12017 1

15/06 1

PA TO M(T)
SH. B.
RAVICHANDR
AN

MS. JYOTI
LDC

SH. K. K.
SHARMA MTS

SH. RAKESH
KUMAR MTS

SH. J.K.
GOLAY, SPS
TO
PRESIDENT

SH. J.K.
GOLAY, SPS
TO
PRESIDENT

SH. NAVEEN
KUMAR LDC

ASST.
REGISTRAR
AHMEDABAD

ASST.
REGISTRAR
CHENNAI

MS NEHA
SINGH
BHADAURIA
STENO II

SH. ANIL

regarding
tickets in r/o
tour order no.
19 of 2017

01 day EL on
09.06.2017

1/2 day CL on
13.06.2017

01 day CL on
12.06.2017

EL Application
From
22.5.2017 to
12.06.2017

Joining Report
on 13.6.2017

02 days EL
w.e.f. 29.05.17
to0 29.05.17

Appellate order
no. 21/2017 dt
27.3.2017

Weekly
Dispatch report
of judicial
orders
Implementatio
n of Govt.
decision on the
recommendatio
ns of 7th CPC

02 days CL on
15 & 16 June
2017

01 day EL on

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(

PA

Com
puter
Cell



/201

2392
/201

2393
/201

2394
/201

2395
/201

2396
/201

2397
/201

2398
/201

12017

CESTAT/ADMN./CUST

15/06 OM

/2017 ENCLAVE/PLOT/2017

DT 9.6.2017

15/06 CESTAT/AHD/ADMN/
/2017 09/2016 DT 15.06.17

15106 /A-14(1)/SC-

12007 |51 12 06.2017

ST/CESTAT/CHE/2015

15/06 CESTAT/MUM/ADMN

/2017 DT 9.06.17

15/06 1
12017

15/06 42011/1/2016-ESTT DT

/2017 8.6.2017

15/06
/2017

KUMAR MTS

DY.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
AHMADABAD

ASST.
REGISTRAR
CHENNAI

DY.
REGISTRAR
MUMBAI

SH. R.
RAVICHANDR
AN MTS

ADMN
OFFICER
(ESTT.)
HYDERABAD

SH. ASHOK K.
ARYA M(T)

05.06.2017 A)

Construction of
office complex

and residential DR(
quarters at A)
Custom

Enclave plot

Advance

sanction of Rs.
2,00,000/- for

office expenses

for the purpose DR(
of estimated  |A)
cost of shifting

of office items

to new

premises

Request for

translated copy DR(

of rejoinder A)
Request of Sh.

D. K. Verma

AR for DR(

relieving him |A)
on his
promotion

Extention of  DR(

leave A)
Joining detail

of Sh. Ashok R)R(
kumar MTS
Submission of
application in
triplicate i form

5 along with DR(
enclosure for A)
grant of

pension and
pensioner

benefits



2399
/201

2400
/201

2401
/201

2402
/201

2403
/201

2404
/201

2405
/201

2406
/201

2407
/201

2408
/201

2409

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
/2017

15/06
12017

15/06

CESTAT/WZB/MUM/J
KM/PERS/2017 DT
12.06.2017

50050/96/2017-AD1A
DATED 12.06.2017

SH. SIYA RAM
MTS

DY.
REGISTRAR
MUMBAI

POLICE
ADHIKSHAK
JILA
GWALIOR MP

SH.
RAMKUMAR
MTS

SH. V. P.
CHUGH CM

DY.
REGISTRAR
MUMBAI

US AD1C

SH.
DEVENDER
SINGH
MEMBER(T)

MS. ANJANI
HT

SH.
MOHINDER
SINGH DR

SH. D. N.

Joining Report

DR(
on A)
15.06.2017(f/n)
Intimation
under Rule
18(2) of R)R(
Immovable
property
Character
verification
certificate in ~ DR(
r/o Ms. A)
Shraddha
Mishra

1/2 day CL on DR(
14.6.2017 A)

02 days EL

w.e.f. 15.06.17 2$(
to 16.06.17
Request for

promotionto  DR(
the post of A)
LDC

Independence

day reception

hosted by the
President of DR(
india at A)
rastrapati

bhawan new

delhi

CL for 1/2 day DR(
on 12.06.2017 |A)

1 and 1/2 day
CL on 13.06
and 14.06.17

DR(

0l day CLon |DR(
16.06.2017 A)

for changein  DR(



/201

2410
/201

2411
/201

2412
/201

2413
/201

2414
/201

2415
/201

2416
/201

2417
/201

2418
/201

2419
/201

2420
/201

2421
/201

12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

15/06
12017

16/06
12017

16/06
12017

16/06
12017

19/06
12017

19/06
/2017

19/06
12017

A-15/RETIREMENT
MISC/CHE2016 DT
13.06.017

A-15/RETIREMENT -
MISC/CHE/2016 DT
13.06.2017

NIL DATED 12.06.2017

NIL DATED 08.06.2017

RFC/F.11DT 7.6.2017

CIC/CBECE/A/2016/302
798-BJ

[N

CIC/SB/A/2016/001278-
BJ

PANDA
MEMBER (J)

SH. RAMESH
NAIR M(J)

SH. M. V.
RAVINDRAN
M(@)

SH. A. MOHAN
KUMAR,
REGISTRAR

PRESIDENT
BAR
ASSOCIATION
AHD

ASST.
REGISTRAR
CHENNAI

ASST.
REGISTRAR
CHENNAI

SH.C.J.
MATHEW
M(T)
SH.C.J.
MATHEW
M(T)

MANAGING
DIRECTOR

CIC SH.
BIMAL JULKA

SH. BEER
SINGH UDC

CIC SH.
BIMAL JULKA

tour from Delhi A)

to Mumbai

01 day CLon |DR(
13.06.2017 A)
Joining report | DR(
on 9.6.2017 A)
02 days EL

w.e.f. 19.06.17 2;?(
to 20.06.17

regarding early
shifting to the
new building

Implimentation
of Govts
Decision on the
recommendatio
n of 7th CPC

Implemention
of Govts
Decision on the
recommendatio
n of 7th CPC

Permission for PA
pronouncement

judl
Permission for

Judl
pronouncement

ST/52298/2015
and
ST/52297/2015

DR(J

N

CIC order CPI

01 day EL on
14.06.2017

DR(
A)

CIC Order CPl



2422
/201

2423
/201

2424
/201

2425
/201

2426
/201

2427
/201

2428
/201

2429
/201

2430
/201

2431
/201

2432
/201

2433
/201

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
/2017

19/06
12017

19/06
12017

04/CESTAT/HYD/PF/K
S/15 DT 15.06.2017

2(3)/PF/RKS/CESTAT/
ALLD/2017 DT
16.06.2017

CESTAT/ADMIN/BAN
E SING/2017 DT
13.06.2017

NIL DATED 13.06.2017

CESTAT/MUMI/STAT/2
017/441 DT 13.6.2017

CESTAT/MUM/STAT/2
017/443 DT 13.6.2017

CESTAT/MUM/STAT/2
017/442 DT 13.6.2017

ASST.
REGISTRAR

HYDERABAD

ASST.
REGISTRAR

ALLAHABAD

MS. KAMLA
SPS

SH. ANIL

KUMAR MTS

SH. MANAS
KUMAR
SINHA CM

SH. P. K.

CHOUDHARY

M(T)
SH. ANIL

CHOUDHARY

MEMBER (J)

DY.
REGISTRAR
KOLKATA

SH.C.J.
MATHEW
M(T)
ASST.

REGISTRAR
MUMBAI

ASST.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
MUMBAI

forwarding of
leave
application in
r/o Sh. Kripa
Shankar AR

Forwarding of
leave
application in
r/o Sh. Rohit
Kumar Shukla
AR

EL from 19 to
2306.2017

19 to

23/06/2017 EL

Permission and

issuence of
NOC

01 day CL on
16.06.2017

Application for

01 day EL and
RH

Forwarding of
Mandate

regarding
abroad visit

Submission of

Order Dispatch

Report
Submission of

Order Dispatch

Report
Submission of

Order Dispatch

Report

DR(

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

Com
puter
Cell

Com
puter
Cell

Com
puter
Cell



2434
/201

2435
/201

2436
/201

2437
/201

2438
/201

2439
/201

2440
/201

2441
/201

2442
/201

2443
/201

2444
/201

19/06 CIC/SB/C/2016/000353- CIC SH.

12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

19/06
12017

20/06
12017

BJ

[N

NIL DATED 15.06.2017

NIL DATED 15.06.2017

26/WITHDRAWAL/CE
STAT/KOL/2016
DATED 09.06.2017

26/WITHDRAWAL/CE
STAT/KOL/2016
DATED 16.06.2017

390/MISC/163/2010 JC-
PT.1I DT 09.06.2017

ENDST NO. 1899
CRL/CC-19 DT
14.06.2017

NIL DATED 16.06.2017

30/CESTAT/HYD/REGI
STRY/2016 DT
13.06.2017

04/CESTAT/HYD/PF/P
KNR/17 DATED
19.06.2017

BIMAL JULKA

ASSISTANT
REGISTRAR,
BANGLAORE

DY.
REGISTRAR
KOLKATA

SH. S. C. DAS
SPS
AHMEDABAD

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

SH. VANAJA
N. SARNA
CHAIRMAN

SUPT HIGH
COURT OF
PUNJAB &
HARYANA

ASST.
REGISTRAR
MUMBAI

ASST.
REGISTRAR
HYDERABAD

SH. N. RAJA
SPS

DR(
CIC Order A)
Weekly
statement for Clj)tr:r
dispatch of pCe”
ORders
Request for
allotment of
Computer 25 (
Programmer by
NICSI
Tour
Programme of DR(
Dr.D. M. A)
Misra M(J)
Withdrawal of DR(J

Appeals under )
NLP

Withdrawal of
Appeals under )DR(J
NLP

D. O. Letter in
r/o withdrawal
of appeals

DR(J

Criminal Misc.
No. M-41219 |PA
of 2012

Constitution of
Larger Bench
on 05 &
6.7.2017

list of decided

cases

represented by

M/s PA
Lakshmikumar

an & Sridharan
Law Firm

Forwarding of
joining report
of Ms. P. K.

Judl

roste



2445
/201

2446
/201

2447
/201

2448
/201

2449
/201

2450
/201

2451
/201

2452
/201

2453
/201

2454
/201
7

20/06
12017

20/06
12017

20/06 4(2)/PF/LKSISTENO
1017 VCESTAT/ALD/2017
DT 19.06.2017

20/06
12017

20/06
12017

20/06
12017

20/06
12017

20/06 |C 30013/26/2015-
/2017 ADIVA DT 12.06.2017

20/06 DISPOSAL/CHD/M(J)
/2017 DT 15.06.2017

20/06 A-2A(D/LEAVE

/2017 DT 20.06.2017

FILE/LM-AR/CHE/2014

SH. ASHOK K.
ARYA M(T)

SH.S.
GOPINATH
MTS

ASST.
REGISTRAR
ALLAHABAD

SH. ANIL
CHOUDHARY
MEMBER (J)

SH. ANIL G.
SHAKKARWA
R, M (T)

SH.P. K.
CHOUDHARY
M(T)

B.L. AIMERA
& CO.

SH. ASHOK
JINDAL,M (J)

ASST.
REGISTRAR
CHENNAI

Neela Reddy
SPS

TA DA
Advance in r/o
Tour order no
20 of 2017

EL for 15 days
from 16.06 to
30.06.2017

Forwarding of
joining report
of Sh. Lavkesh
Kumar Singh
Steno 11

EL on
22.06.2017

EL from 17.07
to 21.07.2017

01 day CL on
16.06.2017

early hearing
request in the
matter of
Rajasthan
Financial
Corporation

Declaration of
Budgetary
Authorities in
field
formations of
CBEC

D.O. Letter of
Sh. Ashok
Jindal M(J)

Forwarding of
Earned leave
application in
r/o SH. L.
Manohar AR

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)



2455
/201

2456
/201

2457
/201

2458
/201

2459
/201

2460
/201

2461
/201

2462
/201

2463
/201

2464

20/06
12017

20/06 D.O. LETTER DATED
/2017 14.05.2017

20/06 01/CESTAT/BANG/PK
/2017 NR DT 16.06.2017

20/06
12017 NIL DATED 15.06.2017

20/06 34/PERSN/CESTAT/KO
/2017 |L/2000 DT 15.06.2017

20/06 CESTAT/AHD/PER/AD
MN/10/2012 DT

2017 16.06.17

2(23)RSC-
UDC/CESTAT/CHD-
2016 DT 14.06.2017

27/11/2005-
/220(4(1)673 AD1C(CESTAT)PT DT
14.06.2017

20/06
12017

20/0g /A-50050/47/2017-
'n017 ADLC(CESTAT) DT.
15.06.2017

20/06 04/CESTAT/HYD/PF/K

DR. D. M.
MISRA M(J)

SH.
DEVENDER
SINGH
MEMBER(T)

SH. S. S. GARG
M(Q)

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

ASST.
REGISTRAR
AHMEDABAD

ASST.
REGISTRAR
CHANDIGARH

US AD1C

US AD1C

ASST.

request for tour DR(
to Cestat Delhi |A)

relisting of

appeal no.
E/109,1099/05

in spin DR(
packaging Itd. |A)
and E/976,

66/12 in Jaguar

Indl.

Relieving DR(
ORder A)

Implementatio

n of Govts

Decision on the DR(
recommendatio |A)
n of the 7th

CPC

Forwarding of
TA Bill for
transfer in r/o
Sh.S. K
Verma AR

Forwarding of

TA on tour

advance of Rs | DR(
50000inr/o  |A)
Dr.D. M.

DR(

Mishra M(J)

SSC

Application RR(
)

form

Out_sorcmg of_ DR(

various posts in A)

CESTAT

Request for

transfer of Sh.

Sombir LDC R)R(

CESTAT

Chennai

Forwarding of DR(



/201

2465
/201

2466
/201

2467
/201

2468
/201

2469
/201

2470
/201

2471

/2017 |S/15 DATED 15.06.2017 REGISTRAR

HYDERABAD
SH. DHIRAJ

prse RAJENDRA
MAHIRE CM

CESTAT/AHD/MISC/O |ASST.

/220(;(23 RDER SEC/256 DT REGISTRAR
5.06.2017 AHMEDABAD
DY.

20/06 PF/AKY/CESTAT/MU

/2017 M DT 14.06.2017 REGISTRAR

MUMBAI

20/06 20(LVMISC.PURCHAS |ASST.
E/CESTAT/ALD/2015- REGISTRAR

/2017 PART II DT 16.06.2017 ALLAHABAD

20/06 36/(1/MISC.JJUDICIAL ASST.
ICESTAT/ALLD/2016 | REGISTRAR

2017 DT 16.06.2017 ALLAHABAD

DIRECTOR
(EIll-A) D/O
EXPENDITURE
PAY RESERCH
UNIT

20/06 |S-11011/2/2016-PRU
/2017 DT 6.6.2017

20/06 CESTAT/AHD/ADMN/ |ASST.

leave A)
application in

r/o SH. Kripa
shankar AR

Reporting for
the post of
Court Master
in CESTAT
Mumbai

list of decided
cases
represented by
M/s
Lakshmikumar
an & Sridharan
Law Firm

Forwarding of
joining report

DR(
A)

DR(
A)

of Sh. R)R(
Ashutosh Kant
Yadav CM
forwarding of
Original 2;? (
Railway reciept
Notice

regarding DR(

bench sitting at /A)
Alld

Submission of
quarterly return
of actual
expenditure
incurred on pay
and various
types of
allowance of
regular Central
Govt civilian
employees adn
Il information
in respect of
civilian posts
and scale

forwarding of |DR(

DR(
A)



/201

2472
/201

2473
/201

2474
/201

2475
/201

2476
/201

2477
/201

2478
/201

2479
/201

12017

20/06
12017

20/06
12017

20/06
12017

20/06
12017

27/06
12017

27/06
/2017

27/06
/2017

27/06
/2017

10/2016 DT 15.06.17

NIL DATED 13.06.2017

MDRT-
[1/09/DKV/PER/420 DT
8.6.2017

CESTAT/AHD/NEW
OFFICE
PREMISES/06/2016 DT
15.06.17

CIC/SB/C/2016/000162-
BJ-ADJUNCT

A-24(1)/LEAVE
FILE/LM-AR/CHE/2014
DT 20.06.2017

1

1

REGISTRAR
AHMEDABAD

SH. H. K.
GANGWANI
ADV

REGISTRAR
MDRT Il

SH. S. K.
VERMA AR

ASST.
REGISTRAR
AHMEDABAD

CiC

ASST.
REGISTRAR
CHENNAI

SH. RAJENDER
PRASAD AO

SH. VINAY
KUMAR
MISHRA, AR

list of MTS
transferred to
CESTAT
Ahmedabad

CAT PB Delhi
in OA
4167/2014
Bills

Grant of annual
increment in
r/o Sh. D. K.
Verma SO
Mumbai DRT
NO. 2

Providing
NOC cum
verification
certificate to
Central
University of
Himachal
Pradesh for the
post of Dy.
Registrar

Possession of
new office
premises in
Bahumali
Bhavan
Asarwa, Ahd

CIC/SB/C/201
6/000162-BJ-
Adjunct

Forwarding of
EL Application
of Sh. L.
Manohar

01 day CL on
22.06.2017

Repatriation on
conpletion of
Deputation

A)

DR(
A)

DR(
A)

DR(
A)

DR(
A)

PA

DR(
A)

DR(
A)

DR(

rti



period
EL Application

2480 SH. MANOJ
27/06 From DR(

/7201 12017 1 ES'CSHARMA 27.06.2017t0 A)

30.6.2017

Final
/224(?11 27106 PFIRMK/PEN/CESTAT/ DY settlement of DR

/2017 MUM DT 14.06.2017 CGEGIS & EL A)

7 MUMBAI

Encashment
2482 |, o [E 30011/4/2017 HINDI-  SANYUKT Hr'a”da:ikr'e“gr‘fh' DR(
/201 o017 4DORDT08JUNE  NIDESHAK(RA Ea ganshg it |A)
7 2017 JBHASHA)

prapatra

Forwarding of
2483 |, 23/ESTT/ARICESTAT/2 DY. preliminary o
/201 12017 009(ELEC) DT REGISTRAR  estimate for A)
7 20.06.2017 KOLKATA Electric work

through CPWD
2484 ASST. regarding
1201 /227(;23 1 REGISTRAR deputation 2;?(
7 CHENNAI period

Forwarding of
2485 DY. Leave
/201 /227(4(1)3 i%ggg %NI_Q%EO%éE/l(;A REGISTRAR  |application in 2;\) (
7 00 KOLKATA /o Sh. S. K.

Verma AR
2486 SH. C. B. Drawal of
/201 /227éc1)e73 1 BAHALKAR, Medical R)R(
7 SPS RETD Allowance
2487 1)7106 01/CESTAT/BANG/SK  ASSISTANT - Forwarding of o
1201 0017 T DT 19.06.2017 REGISTRAR, |leave A
7 T BANGLAORE |application

Internal Audit
2488 DY. report for the
1201 /227(;(1)3 461 DATED 20.06.2017 |REGISTRAR  period R)R(
7 MUMBAI 1.4.2010 to

31.03.15

forwarding of
2489 157106 01/CESTAT/BANG/RC A55T- application for DR(
f201 15017 's DT 19.06.2017 REGISTRAR o) A)
7 00 BANGALORE

Examination
2490 27/06 01/CESTAT/BANG/MN ASST. Forwarding of DR(



/201

2491
/201

2492
/201

2493
/201

2494
/201

2495
/201

2496
/201

2497
/201

12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
/2017

27/06
12017

DT 19.06.2017

w

PF/351/17-
18/ADMN(MUM) 145
DT 20.06.2017

A-50050/102/2016-
AD1C(CESTAT) DT.
15.06.2017

A-50050/244/2016-
AD1C(CESTAT) DT.
15.06.2017

A-50050/104/2017-
AD1C(CESTAT) DT.
15.06.2017

A-50050/105/2017-
AD1C(CESTAT) DT.
15.06.2017

19011/7/2017-
AD1C(CESTAT) DT
20.06.2017

REGISTRAR
BANGALORE

AIR INDIA

SR. GOVT.
ADVOCATE &
INCHARGE

US AD1C

US AD1C

US AD1C

US AD1C

US AD1C

application for
CGL
Examination

Air Ticket in
r/o Sh. B.
Ravichandran,
Sh. D. M.
Misra and Sh.
V.
Padmanabhan

relieving of Sh.
Vinay Kumar
Mishra AR on
completion of
period of
Deputation

Reducing
Govt.
Litigation
Guideline for
securing
identity
information
and sensitive
personal data
or information
in compliance
to Aadhar Act
2000

Allotment of
Central Govt.
Cases in
Punjab &
Haryana High
court

D. O. Letter of
Dr. A.R.
Sihag, Secty,
cabinet Secty

Request of Sh.
C. J. Mathew,
M(T) CESTAT
for seeking
permission to

A)

DR(

DR(

A)

DR(

DR(
A)

DR(
A)

DR(
A)

DR(
A)



2498
/201

2499
/201

2500
/201

2501
/201

2502
/201

2503
/201

2504
/201

»7/06 CESTAT/ESTATE-  SH. ASHOK
o GSTI2017 DT JINDAL,
19.06.2017 HONBLE M (J)
27/06 F. NO. 4031/14/2007 9"
. NO. NIDESHAK(RA

/2017 DATED 07.06.2017

JBHASHA)
MS. SULEKHA
27/06 |y BEEVI C.S. M
12017
)
27/06 CESTAT/RAJIBHASHA/ ASST.
12017 2017 DT 7.6.2017 REGISTRAR
6. BANGALORE
ASST.
/227(;(1’3 1 REGISTRAR
AHMEDABAD
27/06 CESTAT/MUMI/STAT/2 éggém AR
/2017 017/ DT 16.6.2017 MR
DY.
/227(;23 1 REGISTRAR
MUMBAI

go abroad

Acquistion of
Land/providing
space in Govt.
Building for
Tribunal

Sarkari

Bordon, sign

bordo, naam

patto aur disha
sanketako per |DR(
Hindi, angrezi A)
avam chetriya
bhshaon ke
sambandh
mein

Request for EL
from 27 to
30.06.2017
hindi
prashikshan ke
antargat satra
July-
November(201
7-2018) hetu I DR(
prabodh pravin A)
pragy avam

parangat

kakshaon ke

gathan ke

sandarbh mein

Weekly
Despatch Order
Report of
Judicial Orders

Submission of |Com
Order Dispatch puter
Report Cell

Request for
allotment of
Computer DR(
Programmer by A)
NICSI the

agaency

DR(
A)

DR(
A)

Com
puter
Cell



2505
/201

2506
/201

2507
/201

2508
/201

2509
/201

2510
/201

2511
/201

2512
/201

2513
/201

2514
/201

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
/2017

27/06
/2017

04/CESTAT/HYD/PF/P
KNR/17 DATED
19.06.2017

A-50050/151/2016-
ADI1C(CESTAT) DT.
12.06.2017

NIL DATED 16.06.2017

NIL DATED 19.06.2017

SPS SH. N.
RAJA

US AD1C

SH. S. C. DAS
SPS
AHMEDABAD

SH. CHEJIYAN
T ADV

IV(16)30/R/JDR/30/2017 COMMR.

DT 15.06.2017

JODHPUR

3(6)/MISCJUDL/CESTA ASST.

T/CHD/2017 DT
16.06.2017

REGISTRAR
CHANDIGARH

3(6)/MISCJUDL/CESTA ASST.

recongnised by
NIC

Forwarding of
joining report
of Ms. P. K.
Neela Reddy
SPS

Relaxation for
having
purchased Air
Tickets from
Pvt. Agents

Annual
Confidential
Report in r/o
Sh. Rajesh
Kumar HC

Adjournment
of Appeal

Providing of
Certified true
copy of FO
ST/A/50410/20
17 CUDB

Transfer of
Appeal No.
ST/52913/2014

Transfer of
appeal
E/3317/2010
EX DB

Certificate of
Stenography

MS. CHANDRA CCL for 28.06

to 30.06.2017

Joining report

MS. CHANDRA (after CCL from

T/CHD/2017 DT REGISTRAR

16.06.2017 CHANDIGARH
SH. CHETAN

1 THAKRAL
STENO 11

L KANTA SPS

1

KANTA SPS

12 june to 23
june

DR(

DR(

DR(

DR(J

DR(J

N

Tech
nical

Offic
er

Tech
nical

Offic
er

DR(
A)

DR(
A)

DR(
A)



2515
/201

2516
/201

2517
/201

2518
/201

2519
/201

2520
/201

2521
/201

2522
/201

2523
/201

2524
/201

2525

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06
12017

27/06

1 SH. RAJU M(T)

. SH. ASHOK
JINDAL M (J)
SH.

. DEVENDER
SINGH
MEMBER(T)

. SH. RAMESH
NAIR M(J)

O.M. DATED Us

20.06.2017
SH. A. MOHAN

1 KUMAR,
REGISTRAR

CESTAT/MUM/PEN/BS 2

AT REGISTRAR

6. MUMBAI

SPS TO SH. M.
V.

NIL DATED 21062017 ¥ /o on
M(J)
SH. MANAS

1 KUMAR
SINHA CM
MS. VANAM

1 JAYSHREE
STENO Il

NIL DATED 27.06.2017 |SH. D. N.

01 day CL on
03.07.2017

Station leave
dated
2306.2017

Station leave
dated
23.06.2017

Request for
permission to
leave station 23
june to 26 june
2017

Selection for
the post of
Director
General CEIB

revised
application for
commuted
leave 19.06 to
23.06.2017

Return of
Service Book

Forwarding of
APARs inr/o
staff of
CESTAT
Mumbai

Withdrawal of
Application for
NOC

Intimation for
availing leave
of Member
(Judicial) Sh.
M. V.
Ravindran
M(J)

Joining Report



/201

2526
/201

2527
/201

2528
/201

2529
/201

2530
/201

2531
/201

2532
/201

2533
/201

2534
/201

2535
/201

12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

28/06
12017

CESTAT/MUM/DNP/(8)
DT 27.6.2017

4(2)/PFILKS/STENO-
II/CESTAT/ALD/2017
DT 19.06.2017

E/42/2004-EX(DB) DT
16.06.2017

26/WITHDRAWAL/CE
STAT/KOL/2016
DATED 16.06.2017

26/WITHDRAWAL/CE
STAT/KOL/2016
DATED 23.06.2017

[N

CESTAT/MUM/VPM/20
17 DT 19.06.2017

A-50050/115/2017-
AD1C(CESTAT) DT.
20.06.2017

A.19011/14/2017-
AD1C(CESTAT) DT
21.06.2017

PANDA

MEMBER (J)

SH. L. P. PANT

SPS

SH. D. N.
PANDA

MEMBER (J)

ASST.

REGISTRAR

ALLAHABAD

ASST.

REGISTRAR

CHANDIGARH

DY.
REGISTRAR
KOLKATA

DY.
REGISTRAR
KOLKATA

SH. V.

PADMANABH
AN M(T)

DY.
REGISTRAR
MUMBAI

US AD1C

US AD1C

after HPL from
19 to 22 June
2017

Joining Report
on
27.06.2017(f/n)

regarding
programmer
from NICSI

Forwarding of
Joining report
in r/o Sh.
Lavlesh Kumar
Singh Steno 11

for transfer of
original records

Withdrawal of
Appeals under
NLP

Withdrawal of
Appeals under
NLP

note regarding
Directorate of
estates
allotment of
govt
accomodation

Complaint
against Sh. V.
P. Mahadik
MTS

Public
Grievance

Forwarding the
application of
Sh. Devender
Singh M(T) for
the post of
Member in the
petroleum and

A)

DR(

DR(

DR(J

DR(J

DR(J

DR(

DR(
A)

DR(
A)

DR(
A)



natural gas

regulatory
Board(PNGRB
)
Provision of
software for
/2255’16 28/06 01/CESTAT/BANG/CO éggém A Uploading of DR
p /2017 MP DT 21.06.2017 BANGALORE orders A)
CESTAT
Bglore
2537 155106 PF/AMIT/ICESTAT/MU DY Mandatory  —pp
/201 12017 M DT 20.06.2017 REGISTRAR  [formsinr/o Sh. A)
7 T MUMBAI Amit LDC
Relieving of
Sh. vinay
2538 28/06 BRANCH kumar Mishra, DR(
/201 12017 NIL DATED 23.06.2017 [SECRETARIAT |Asst. Registrar A)
7 M/O LAW on completion
of period of
deputation
Letter
addressed to
asst commr. of
2539 28/06 CHETAN income tax DR(
/201 12017 NIL DATED 27.06.2017 THAKRAL regarding )
7 STENO 1l documents
asked by the
o/o pr. commr.
Income tax
2540 DY Condenmation
1201 28/06 27/ESTT./CESTAT/KO REGISTRAR of Staff Car DR(
7 /2017 L/03 DT 22.06.2017 KOLKATA No. A)
DL9CG6828
2541
28/06 SH. ASHOK : DR(
/7201 12017 NIL DATED 23.06.2017 JINDAL M) station leave A)
2542 28/06 0l day CLon |DR(
/7201 12017 R/2015 DT 23.06.2017 |SH. RAJU M(T) 03.07.2017 A)
2543 Complaint of
28/06 SH. ASHOK corruption in
/7201 1n017 INIL DATED 20.06.2017 7/ ') ) delivery of PA

Justice



Weekly report

2544 28/06 17/ WEEKLY ORDER DY. as per circular Com
/201 12017 ISSUED/CESTAT/CAL/ REGISTRAR datF()ed puter
7 13 DT 23.06.2017 KOLKATA 21.05.2014 Cell
Weekly
2545 28/06 17/WEEKLY ORDER DY. Dispatch Com
/201 12017 ISSUED/CESTAT/CAL/ REGISTRAR  Reportas per |puter
7 13 DT 16.06.2017 KOLKATA Circular date  |Cell
21.05.2014
2546 |0/ L7/WEEKLY ORDER  DY. Z;’ei'?'é’lﬁgﬁgrt Com
/201 12017 ISSUED/CESTAT/CAL/ REGISTRAR datF()ed puter
7 13 DT 23.06.2017 KOLKATA 07.12.2005 Cell
2547 19/06 27/ESTTJCESTAT/KO PY: condemnation o
/201 12017 L/03 DT 28.06.2017 REGISTRAR of staff car no. A)
7 R KOLKATA DL 9C G 6828
2548 159/06 01/CESTAT/BANGIVS ASST- Intimation for |,
/201 12017 DT 28.06.2017 REGISTRAR  |not qualified in A)
7 e BANGALORE typing test
regarding
2549 CHETAN extention for
29/06 ot IDR(
/201 12017 NIL DATED 27.06.2017 THAKRAL joining time in A)
7 STENO Il1 income tax
office
2550
29/06 CA No. DR(J
/7201 12017 CA NO. 8341/2017 SCI 8341/2017 )
2551
29/06 CA No. DR(J
/7201 12017 CA NO. 5407/2017 SCI 5407/2017 )
2552 159/06 SH. ASHOK K. 01 day CL on DR(
/7201 15017 NIL DATED 28.06.2017 |\ oy, o MT) 30062017 A
2553 SH. R.
/201 /229(;(1)3 NIL DATED 25.06.2017 RAVICHANDR Eeﬁzz\%‘te”d R)R(
7 AN MTS y
forwarding
2554 159106 (CESTAT/MUM/ADMN  ASST. letter of Sh. |5
/201 12017 DATED 27.06.2017 REGISTRAR  |Vinay Kumar A)
7 T MUMBAI Mishra AR for
relieving
2555 29/06 CESTAT/MUM/ADMN ASST. forwarding of |DR(



/201

2556
/201

2557
/201

2558
/201

2559
/201

/2017 DT 27.6.2017

20/06
12017 NIE

29/06
12017 NIL DATED 27.06.2017

29/06 CESTAT/MUMI/STAT/2
/2017 017/475 DT 23.5.2017

30/06 A-50050/78/2016-
12017 ADLC(CESTAT) DT.
30.06.2017

REGISTRAR
MUMBAI

FOR M/S
AKSHAY
DEEP

SH. U.S.
VERMA, AR,
CESTAT

ASST.
REGISTRAR
MUMBAI

US AD1C

letter of Sh. D.
K. Verma AR
for relieving

Compliance of
Defect Sr. No.
509612017

Weekly

Despatch order

report of

Judicial Orders

Submission of

Order Dispatch

Report

financial
sanction for
infrastructure
in the new

office premises

of CESTAT
Ahmedabad

A)

Tech
nical

Offic
er

Com
puter
Cell

Com
puter
Cell

DR(
A)



